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MUMBAI | THURSDAY, 3 SEPTEMBER 2020

1. Shareholders may note that the 25thAnnual General Meeting (AGM) of the Company will
be held over video conference on Tuesday, the 29th September; 2020 at 05:00 p.m. IST in
compliancewithGeneral Circular numbers 20/2020, 14/2020, 17/2020 and all other applicable
laws and circulars issued by the Ministry of CorporateAffairs (MCA), Government of India and
Securities and Exchange Board of India (SEBI), to transact the business that will be set forth in
theNotice of theMeeting.
2. In compliance with the above circulars, electronic copies of the Notice of the AGM and
Annual Report for fiscal 2020 will be sent to all the shareholders whose email addresses are
registered with the Company/Depository Participant(s).Shareholders holding shares in
dematerializedmode are requested to register their email addresses andmobile numberswith
their relevant depositories through their depositary participants. Shareholders holding shares
in physical mode if any are requested to furnish their email addresses and mobile numbers
with the Company's Registrar and Share Transfer Agent KFin Technologies Pvt. Ltd.,
ateinward.ris@kfintech.com. The notice of the 25thAGMandAnnual Report for fiscal 2020will
also be made available on the Company's website, at www.http://anuroop packaging.com,
stock exchangewebsites.
3. The 25th AGM Notice will be sent to the shareholders in accordance with the applicable
laws on their registered email addresses in due course.
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